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SC - Scheduled Calte 

ST - Scheduled Tribe 

UGfUBG = Unemployed Graduates/Unemployed 
Eosineerioa Graduates 

CoaatraetJOD of _rterl for e-mployeel of 
departmeDts of POlt aDd Teleeommullica .. 

tloD. ill TamD Nada 

4814. SHRI P. SELVENDRAN : 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether Government are consider-
loa to construct quarters for the employees 
of the Department of Post and Telecom-
municatiOns in Tamil Nadu; 

(b) if so, the places where the quarters 
are proposed to be constructed; and 

(c) if not, the reasons tbereof'l 

THE MINISTER OF STATB OF THB 
MINISTRY OF COMMUNICA nONS 
AND THB MINISTER OF STATE IN 
THB MINISTRY OF HOMB AFFAIRS 
(SHRI RAM NIWAS MIRDHA): (8) 
Yes, Sir. 

(b) (i) Deparlme., 0/ POll. 

Sathuvachari (Vellore), M,I.-
pore and Chetpet (Madru). 
Podanur, Pollacbi, Goblclt-
cttipala)'~m. . ~~,~N •• 
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Vlrudhunagar, Tirupa ttur 
(NA), Kovilpatti, Tuticorin, 
Ambattur, MandaveJi. 

(II) Department 0/ Telecommuni-
cation,. 

Chidambaram, Cuddalore, 
Erode, Thuriyur, Peranam-
but, Papanasam, Ariyalur, 
Thuckalay, Ambur, Meenam-
bakkam, A tur (Salem), Kalla-
kurichi, Palayamkottai, Vir-
udbunagar, Ennore, Maba-
balipuram, Tirupattur (N.A.), 
NagercojJ, ArakandanaIlur, 
Kumbakonam, Mannargudi, 
Rasipuram, Sankarankoil, 
Tenkasi, Sivakasi, Tuticorin, 
Kundah, Kodaikanal, Coo-
Door, Thanjavur. Dindigul, 
Bhavani, Oddanchatram, 
Vollore, Namakkal, Guda-
lur, Tiruppur, Aruppukottai, 
Kangeyam, Pattukottai, 
Dharapuram, Pol1achi, Mad-
ras and Coimbatore. 

(c) Does not arise. 

SuppJ, 01 p. at diff'ereDt rates to State 
Electricity Boards/CompaDies 

4815. SHRI D. B. PATIL : Will the 
Minister of PETROLEUM AND NAT .. 
URAL GAS be pJeased to state: 

<8> whether the Oil and Natural Gas 
Commission charges for the gas supplied 
to various customers at different rates; 

(b) if 10, the rate at which gas is being 
supplied to 0) Maharashtra State Electri-

city Board (ii) Gujarat State Electricity 
Board (iii) Rashtriya Chemicals and Ferti-
lizers Ltd. (iv) Bharat Petroleum Corpor-
ation Ltd. (v) Deepak Fertilizers and 
Petro-Chemicals and (vi) Tata Electric 
Co., Ltd.; 

(c) the quantity of gas supplied to 
aforesaid customers from April 1985 to 
February 198n, month-wise; and 

(d) the cost of production of per 
1000 cubic metre of gas ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI CHANDRA 
SHEKHAR SINGH) : (a) Yes, Sir. 

(b) The gas which is being supplied 
to Maharashtra State Electricity Board is 
billed at LSHS replacement value; to 
Gujarat State Electricity Board at coal 
replacement value; to Rashtriya Chemicals 
and Fertilizers (Trombay & ThaI) at 
naphtha replacement value for feedstock 
and furnace oil replacement value for fuel; 
to Deepak Fertilizers & Petro-chemicals 
Ltd., at naphtha (for feedstock) and fur-
nace oil (for fuel) replacement value; and 
to Tata Electric Co. Ltd., at coal replace-
ment value upto 5685 million kilo calories 
per day, beyond which, at fuel oil replace-
ment value; 

(c) Details are given in the Statement 
given below. 

(d) 'The cost of production of natural 
gas for the year 1984 .. 85 was about Rs. 
1218/1000 cubic metres; this excludes cost 
of transportation of gas from the supply 
point to the various consumers. 




